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Settboc Up of o-t_1 ae-rela .ael 
Developmeat O .... al •• t1oa to Promote 

8hlp-IndIcl .... Iaclu • ...,. 

1199. SHRI SHRIKISHAN MOm: Will 
tbe Minister of SHIPPING AND TRANS-
PORT be pleased to state: 

(a) wb~tber tbere is a need to ."t up a 
Central Researcb and Development Organi-
sation to promote tbe Ship-building industry; 

(h) if not, reasonS tberefor, wbether he 
landrd the first lUxury pa ... nger liner designed 
aud conutructrd in lhe country; and 

(e) if 10, its accommodation capacity and 
cost? 

THE MINISTER OF srATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI OM 
MEH1A): (a) Ves, Sir. 

(b) Minister of Parliamentary Affairs and 
Shipping and Transport launched 'Harsha 
Vardhana t the first luxury passenger Jint"f 
design.d and constructed in the country on 
june 12, 1972. 

(c) This ship will aecommodale 753 Passen-
gers and 1500 lonnes cargo and it. cost i. 
R,. 6.41 crores. 

U. N. Coale",ace oa Hum.. Eariroam-
eat" at Stockholm 

1200. SHRI SHRIKISHAN MODI : 
!'HRI B. R. SHUKLA: 

Will Ihe Minister of WORKS AND HOUS-
ING be pleased to slate: 

(a) whether the Union Minister attended 
the U. N. ConCerence on human environment. 
at stockholm in tbe month of june, 1972 ; 

(b) if 10, wbrther he also vi,it .. d .ome of 
the countries ,. g. Denmark, Holand and 
Britain and discussions with his counter part 
on new orientation of housing pol icy; and 

(c) if so, outcome thereof? 
THE MINISTFR OF WORKS AND 

HOUSING AND HEALTH AND FAMtLY 
PLANNING (SHRI UMA SHANKAR 
DlKSHIT) (a) : Yes. 

(b) and (e). Yes. In brief, the discu.sions 
mainly pertained to new trends in phy.ical 
planning. and evolution of urban d~.ign and 
.pjliciea Ilt.O'~t resources for bousing, housing 
finance urban land and environment improve-
mellt.: . .'bcing followe" in these countries. 

Information available regarding experience of 
housing policies in olher countries is made 
uoe of in devising housing policies and pro-
grammes suited for conditions existing in India. 

Scheme to EIeetrily Kedar Bap, Robt ... 
Roael, 0.1111-35 

1201. SHRI LILADHAR KOTOKII Will 
the Minister oC IRRIGATION AND POWER 
he pleased to .late : 

(a) wbether the scheme of electrification of 
Kedar Bagh (Madan Park and Chunna Mal 
Park Rohtak Road, Delhi.35, has bem 
finalised; 

(lo) if so, lhe main f~atures thereof and the 
«asons why the acherne has not so Car bem 
execu1ed ; and 

(c) the lime by which Government propose 
to supply rIet.:tricity to the residents of the 
wlony? 

THE DEPUTY MINISTER IN THE 
M NISTRY OF IRRIGATION AND POWER 
(SHRI B. N. KUREEL) : (a) Yes, Sir. 

(b) and (c). The Electrification Scheme for 
Madan Park and Chunna Mal Park comprises 
installation oC an 100 KVA outdoor transformer 
suh.station and overhead mains for ~iving 

connections to the prospective COnsumers in 
Ihe area. Necessary n.gotiations and completion 
of formalities by the sponsors, DU:. Krdar Bagh 
Wrlfare Association with DESU took some 
time. The electric supply facilities will be 
arranged by Octobrr 1972. Connections will te 
given to the prospective consumers subject to 
usual commercial formalities such. as paym~nt 
of development charge. and payment of rarnest 
money. 

B .... e1ra Project la My_ore 
1202. SHRI C. K. jAFJ'ER SHARIEF: 

Will tbe Minisler of IRRIGATION AND 
POWER he pleased 10 state: 

(a) when the construction of the Bbad·ra 
Project (Upper) in Mysore was taken up alld 
what i. the amount of money sanctioned by .. he 
State as well as by the Union GOYnlunent 
therefor; 

(b) whether the ~tate. Governm"nt have 
approached Union Go~ernment Cor their 
cooperation in the field of. Finance and technical 
assistance; and 

(c) iC '0, the broad oUllines tbcreoC aadthe 
areas going to be covered by the project? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI B. N. KUREEL) : (a) to (r). The 
construction of Bhadra Project was started by 
the G'lvernment of Mysore in 194;. The cost of 
the proje<:t, as per latest aasessment, is R •. -«l. 
65 crores againat which an expenditure of Rs. 
M. 05 crores has }x,en incurred upto March, 
1972. An outlay of Rs. 40 lakhs is proposed for 
1972-73. 

Tbe ultimate irrigation }x,nefits of the pnject 
are 99.090 hectarn. out of which 96,700 hectares 
were developed till 1971.72. 

Irrigation is a State subject and the outlay 
on the pr~iect is met by Ihe G'>vernment of 
Myaore within the frameworle of their overall 
d""e]opmental plan.. No request ha.. }x,cn 
made by the State Govern"",nt for any terhnical 
auistance in the construction of the project. 

Stepe to Remove Lepl Dlaq.aUflcadoa 
.......... _ RaJ_ba. to Become a Party 

ID Narmada Water DIspute 

1203. SHRI U'>HWANATH .THUNJH-
UNWAJ.A: Will the Minister of IRRIGA· 
TION AND POWER be pleased to state: 

(a) whether Governmnet have taken steps to 
get over the legal di.qllalification imposed on 
Rajasthan to ~~ a party to the dispute on 
utiliati"" or Narmada River Water; 

(b) whetber pending remedial measures 
being taken,. tbe Central Government have 
taken steps to ensure that the interests of the 
State are adequatdy .afetrnarded during the 
talks now being held among the interested 
States and ir so, the steps taken; and 

(c) when the legal disqualification is sought 
to }x, removed ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI B. N. KUREEL) : (a) to (c). The 
Government of Rajasthan have gone in appeal 
to the Suprem~ Court against the ikrision of 
tbe Narmada Watn Disputes Tribunal. In the 
meanwhile, the Cbief MinisterslMiniate" of 
Gujarat, Madhya Prailesh, Maharashtra and 
Rajasthan bad discussions on the development 
of iIle Narmada between 18th and 22nd July 
and agreed to the lCulement of tbe disputes 
connected with thia rivor by mutual agreement 
and witb the assistance of the Prime Minister. 
They have also agreed that the requirement of 
Rajasthan for use in ber territory i. 0'5 million 
acre feet. 

........ Prajeet OIl lU_ ..... 

1204. SHRI MARTAND SINGH.: Will tho 
Minister of IRRIGATION AND POWER be 
pleased :0 state: 

(a) whether the • Technical Committee 
appointed by Government has worked out the 
d~tails in respect of the Bansagar Project on 
River Sone; and 

(b) if so, the broad outlines thereon 

THE DF.PUTY MINISTER IN THE 
MINISTRY OF IRRIGATIO~ AND POWER 
(SHRI B. N. KUREEL): (al and (h). In 
pursuance of the deci.ions taken by the Chief 
Ministers of Madhya Pradesh, Bihar and Uttar 
Pradesb during their discussions on Bansagar 
Project on 1-8·1971, a Committee of Chief 
Engilleers of three States w .. set up under the 
Chairmanship of Chairman, Central Water and 
Power Commission to work out the details of 
requirement. of the States. In tbe meeting. of 
this Committee, the Chief Engineers indicated 
their requirement. as 4.27 m. a. ft. for Uttar 
Pradesb, 3.64 m. a. ft. for Bihar from Banasgar 
Pr.,ject. The Chief Engineers could not, ho .... ever 
arrive at a con.en.u. on how Ibe 4.4 m. R. ft. 

storage likely to be provided at Banaagar should 
be shared by the three States. Effort. continue 
to be made tu evolve proposals likely to be 
acceptable to all tbe three States. 

Employ_ ID Rqioaal OfBce of Jute 
Corporarioa at G..had 

1205. SHRI ROBIN KAKOTl: Will the 
Mini.ter of FOREIGN TRADE he pleasrd to 
state: 

(a) the total number of employees in the 
Regional office of the Jute Corp<'ratiocn of 
India at Gauhati ( Assam ); and 

(b) the total number of employees drawing 
above Rs. 500 and below R •. 500 p. m. ? 

THE DEPUTY MINISTER IN -THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) 15 

(b) Drawing above Rs. 500 
Drawing }x,low Rs. 500 

6 
9 

laereaH l. Area of Irrf&ated La ... from 
S-Barrsp 

1206. SHRI MARTAND SINGH; Will the 
Mini.ter of IRRIGATION AND POWER ~ 
pleased to ltate : 

(a) whether the Bibar Government have 




